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Financial assistance from  European 

Economic  Community   to   Poverty 
Alleviation Sector 

4824. DR. SANJAYA SINH; Will 
the PRIME MINISTER be pleased to 
state:; 

(a) what is tht total value of assistance 
received till date from the European     
Economic  Community; 

(b) what is the amount, out of this total 
assistance, allotted for the component Project 
in Poverty Alleviation Sector; and 

(c) Tne manner in which the assistance 
was utilised for the Poverty Al leviation 
Sector? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL. DEVELOPMENT 
(DEPARTMENT OF RURAL 
DEVELOPMENT) (SHRI G. VENKAT 
SWAMY): (a) (c) Information is being 
collected. 

Allocation for  Employment     Generation 

in    Rural Areas 

4825. SHRI RANJAN PRASAD 
YADAV: Will the PRIME MINISTER 
be pleased to state; 

(a) whether it is a fact that Government 
have allocated Rs. 500 crores or generating 
employment in rural areas; and 

(b) if so, the details of tht target groups 
and nodal agency for implementation? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(DEPARTMENT OF RURAL 
DEVELOPMENT) (SHRI G. VENKAT 
SWAMY); (a) No, Sir. However a sum of Rs. 
2046 crores have been provided as Central 
share of funds under Jawahar Rozgar Yojana 
(JRY) during 1992-93 with the primary 
objective of generating employment in rural 
areas. 

(b) Tne target group under JRY is the 
people below the poverty line and preference 
is given to Schduld Castes/Scheduled Tribes 
and freed bonded labourers under the Yojana. 
The Yojana is toeing implemented by the 
District Rural Development < Agencies/Zila 
Parishad and the Village Panchayats at 
District/Village level respectively. 
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Land Reforms in Gujarat 

4828. SHRI GOPALSINH G. SOLANKI: 
Will the PRIME MINISTER be pleased to 
state« 

(a) whether Government     propose 

to provide sptcial assistance to Gujarat for 
implementing land reforms; 

(b) if so, what are the details thereof; and 

(c) if riot; what are the     reasons 
therefor? 

 


